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Loans to M.S. shoes by Allahabad Bank

936. SHRI DIPANKAR
MUKHERIJEE:
SHRI NILOTPAL BASU:

Will the Minister of FINANCE be
pleased to state:

(a) whether Government's attention
has been drawn to the news-item in the
Asian Age dated 17th June, 1955
regarding sanction of Rs. 200 million as
bridge loan to MA. M.S. Shoes Limited
by Allahabad Bank;

(b) whether the above amount was
sanctioned as alleged against an amount
of Rs. 100 million approved by the
Board.

(c) whether the loan has become
sticky;

(d) if so, action taken by Government
o) ({ar against the officials responsible;
an

(e) if not, whether any rejoinder has
been issued by the Bank or the Ministry?

THE MINISTER OF FINANCE
(SHRI MANMOHAN SINGH): (a) Yes,
Sir.

(b) to (e) Reserve Bank of India (RBI)
had called for explanation from
Allahabad Bank regarding deficiencies/
irregularities observed in the sanction
and utilisation of bridge loans to M/s.
MS Shoes East Ltd. The reply received
from the bank is being processed by RBI
and a decision regarding action against
the bank if any, would be taken by RBI
thereafter.

Incentives for Increasing the
Market Share of Cotton Textiles

937. DR. MURLI MANOHAR
JOSHI:
SHRI TRILOKI NATH
CHATURVEDL:

Will the Minister of TEXTILES be
pleased to state:

(a) whether Government are aware
that cotton text"es are becoming
fashionable and acceptable to the western
markets and if so, what steps
Government are taking to secure the
market share for India;

(b) whether Government propose to
give incentives to cotton growers and
handloom weavers to increase the
production; and

(c) if so, the details thereof and if not,
what are the reasons therefor?

THE MINISTER OF TEXTILES
(SHRI G. VENKAT SWAMY): (a) Yes,
Sir. Government have been taking a
number of steps to increase exports of
textiles, including cotton textiles, such as
sponsoring Buyer-Seller Meets,
participation in fairs in major markets,
releasing advertisements in foreign trade
magazines, product development and
quality upgradation through appropriate
training programmes.

(b) and (c) The cotton Corporation of
India is giving incentives to cotton
growers for producing certified seeds of
80% and above genetic purity under their
arrangement of seed  production



